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Shri Kundu that I shall find out if any
such staternent was made in the House
of Commons. Personally 1 rather
doubt if any such statement could have
been made; but I shall find out and let
you know.
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Import of steel

*844. SHRI N. R. LASKAR :
SHRI SITARAM KESRI:

will the Minister of STEEL AND
HEAVY ENGINEERING be pleased
to state :

(a) whether Government are consi-
dering to take over the import of steel ;

(b) if so, the details thereof; and

(c) when the decision is likely to be
arrived at ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY  ENGINEERING (SHRI
K. C. PANT) : (a) to (c). A deci-
sion has been taken already and incor-
porated in the import Trade Control
Policy, 1970-71, which was laid on the
Table of the House on the 31st March,
1970. To start with, import of Stain-
less Steel, B. P. Sheets and open top
sanitary can quality Tinplate have been
canalised for certain end uses.

Shareholders in Foreign Companies in
Coal Industry

*346. SHRI G, Y. KRISHNAN :
SHRI N. SHIVAPPA :
SHRI JUGAL MONDAL :
Will the Minister of INDUSTRIAL
DEVELOPMENT, ERNAL

TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) the names of the shareholders in
the foreign companies in the Coal
Industry, company-wise; and
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(b) the details regarding dividends
declared by each of these foreign com-
panies: during last two years and the
existing remittances in foreign exchange

every year through dividends and
royalties ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL

TRADE AND COMPANY AFFAIRS
(SHRI F. A. AHMED) : (a) The
information regarding the names of
shareholders of foreign companies (in
the Coa! Industry) as defined in sec-
tion 591 of the Companies Act is not
available as the same is not required
to be furnished by such companies
under the Companies Act.  There is,
however, one company registered under
the Companies Act, viz., Bhulanbararee
Coal Co. Ltd. which is a subsidiary ot
a foreign company, viz., East Indian
Coal Co. Ltd. As on 30th April, 1969
nearly 94.5 per cent of the equity capi-
tal of Bhulanbararee Coal Co. Ltd. was
owned by its holding company.

(b) According to the available infor-
mation there are at present two foreign
companies as defined in section 591 of
the Companies Act engaged in coal
mining industry. These are M/s. Assam
Railways & Trading Co. Ltd. and East
Indian Coal Co. Ltd. M/s. Bhulan-
bararee Coal Co. Ltd., as already men-
tioned, is subsidiary of the East Indian
Coal Co. Ltd. On the basis of the
latesy information available none of
these companies declared any dividend
during the last 1wo years as they were
running into losses. According to the
information reccived from the Reserve
Bank of India M/s. East Indian Coal
Co. Ltd., made remittance of Rs. 9,784
in 1468, The second foreign coal
company is reported fo have mode no
dividend remiitances during these (wo
years.

Industries Minister’s
Shortage of Raw
Materials

*847. SHRI BABUARO PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

Tamil Nadu's
Statement re.

(a) whether Government's attention
has been drawn to a statement made
by the Tamil Nadu's Minister for
Industries in Madras on the 9th
February, 1970 stating that the “much
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talked of shortage of raw materials for
industries ‘was a myth, there was only
a faulty distribution” ;

(b) if so, the steps taken to ensure
proper distribution of raw materials ;
and

(c) if no steps have been taken in
the matter, the reasons therefor?

THE MINISTER OF INDUSTRI-
AL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI F. A. AHMED) : (a) to (c).
Information is being collected and will
be placed on the Table of the House.
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